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workers in

Association They are accusing parti-
cularly thoge persong in the Cong-
ress(I), belonging to the Scheduled
Castes and the Scheduleg Tribes com-
munities. The Chief Minister, Mr.
Jyoti Basu, is reported to have men-
tioned my name in thig connection.
Thig hag been reported in the ‘Amrita
Bazay Patrika’ yesterday. It says:

“On his return from North Bengal,
Mr, Basu said that one of the Cong-
ress(I) Rajya Sabhg Members had
submitted a memorandunmy to the
Government demanding 5 separate
State comprised of the five North
Bengal gistricts. Facts reveal that
secessionists were drawing support
from the Congress(I), he claimed.”

As far as 1 am concerned, I can say
that | wag never a supporter of the
Uttrakhand movement and I am, still,
not a supporter of the TUttrakhand
movement. I have also hot submitted
any memorandum either to the Cen-
tral Government or to the State Gov-
ernment, I can challenge the Chief
Minister in thjs connection, Let him
prove it. If the memorandum is with
hig Government, then, let him publish
it. I can say that I have not submitted
any such memorandum. Fortunately,
the Minister of State of Home Affairs,
Mr., Makwana, is here, He can say
whether I have submitted any such
memorandum.  But still the Left
Front Government particularly, the
Chief Minister, is accusing Congress(I)
people, accusing me and he has
brought in my name in thiz connec-
tion. Sir, a serioug situation: is deve-
loping in North Bengal. Hence,
through you, I would request the
Central Government to make an on-
the-spot study of the situaticn so that
the Left Front Government and the
Left Front party leaders do not turn
North Bengal into another Tripura,
where they have done similar things.
Moreover, Sir, T would request the
Central] Government 1to See that a
judicial inquiry is held into the inci-
dentg at Toofanganj. Mr. Jyoti Basu
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the incidents at Bijni, I do not say
that he is not demanding it rightly.
I say, he ig demanding it rightly.
Then, why doeg he not concede this
demand for a judicial inquiry into
the incident of Toofanganj? Heuce
Sir, I would once again request the
Central Government to make an on-
the-spot study of the situation and
take appropriate steps. Otherwise,
they will turn, West Bengal also into
another Tripura.

REFERENCE TO THE REPORTED
ASSAULTS ON TEXTILE WORKERS
IN MODI MILL BY ANTI SOCIAL
ELEMENTS
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1§ saret fagre A 1, Aoy arada
& gramn. ..

THE VICE-CHAIRMAN (SHRI R.

R. MORARKA). You have taken
more than the allotted time.

SHRI SADASIV BAGAITKAR: It
is a serious matter. It is the happen-
ing 26 kilometres from Delhi.

THE VICE-CHAIRMAN (SHRI R.
R. MORARKAR): Every matter is
serious, but special mentior. has its
limitation,
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g 1 aq Afeea e geana £
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REFERENCE TO THE REPORTED

SEIZURE OF A CLANDESTINE

RADIO STATION NEAR ANANTNAG
IN KASHMIR,
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Radio Station near 74
Anantnag in Kashmir

:A Clandestine Radio Station was
seized by Kashmir police in Dyalgam
village, 5 km. from Anantnag town

in Southern Kashmir yesterday.

According to reports published
prominently in almost al]l dailies
today quoting 'police sources, a
youngman nameq Imtiaz Ahmed,
who was reported to have set up
this clandestine radic gtation, has
been detained and the equipment

hag been geized from his home,

} Acc‘ording to these reports, the

radip station broadcast advertise-
ments from 10.00 a.m. soon after the
morning transmissions of the Sri-
nagar Station of All India Radio and
Radip Kashmir ended. In evening
also it made broadcasts from 5 p.m.

to 6 p.m.

This had been going on for three
weeks. Police, according to these
reports, traced the location of the

station 1ast evening.”
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